(c) whether it is a fact that Government has also decided to completely deregulate petrol

prices and lower the subsicy burden on diesel;
(d) if so, the reasons therefor; and

(e} in what manner Government proposes to ensure that this decision does not adversely

affect the comman people on account of steep rise in the prices of essential commodities ?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI
JITIN PRASADA): (&) to (&) In the light of the recommendations made by the Kirit Parikh Committes
on a Viable and Sustairable Pricing System of Petraleum Praducts, the prices of Petrol and Diesel
have been made market-determined with effect from 24.6.2010. A= a resUlt, the price of Petral went
up by Re.3.50 per litre. In the case of Diesel, howsever, it was decided that for the present, the price
would be increased by anly Re.2 per litre. It has also been decided that in case of a high rise and
volatility in the internaticnal ¢il prices, Government will suitably intervene in the pricing of Petrol and

Diesel .

To reduce the under-recovery burden of the Public Sector Gil Marketing Comparnies (OMCs)
gs alzo to protect the comman man, the Government algo decided to increase the retail price of PDE
Kercsene by anly Re.3 per litre and of Domestic LPG by anly Rs.35 per oylinder (at Delhi), with

corresponding increases in other parts of the country.

The primary objective behind the pricing reforms undertaken by the Government is the growing
imperative for fiscal consolidation, the need for reducing the subsidy burden on getroleum products
20 as to allocate more funds to sccial sector schemes for the common man and far enguring

country's energy security in the long term

Market-determined pricing of Petral and Diesel is expected to induce market competition,
encourage Oil Marketing Companies to reduce cost, improve efficiency and enhance service

standards and thereby provide greater benefit to the consumers.
Qil and Gas Reserves in NER

244, SHRI BEIRENDRA PRASAD BAISHYA: Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the total capacity of ail and gas reserves in the North Eastern Region (NER);
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(b)  the guantity of crude ail and gas produced by public sector ol companies during the last

three years, company -wise and location-wige in the NER;

(2} the average cost of crude ol and gas produced by the said companies during each of

the last three years;
(d)  the steps being taken to bocst production by adopting cost-effective technigues; and

(g) the total amount granted and list of activities executed proposed to be taken by these

companies under Corporate Social Responsibility in the region, location-wise in last three years?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI
JITIN PRASADAY: (&) The balance recoverable reserves as on 1.4.2010 in the North Eastern States
are 624.33 MMT of Gil and 235.17 BCM Natural Gas.

() The statewize details of the crude ail(in MMT) and natural gas(in BCM) praduced by

public sector oil companies during the last three years are given below:

OIL

2007-08 2008-09 2009-10

Gil Gas Ol Gas Ol Gas
Aszam 3.06 2.08 3.43 2.04 3.54 2.19
Arunachal 0.04 0.03 0.04 0.02 0.03 0.02
Pradesh
ONGC

2007-08 2008-09 2009-10

ail Gas Qil Gas Qil Gas
Agsam 1.29 0.50 1.22 0.47 1.9 0.47
Tripura - 353 - 0.55 - 0.56

(¢) The average cost of production of crude ol (Rs./Tonnes) and natural gas (Re./
MMSCM ) in the North Eastern States by ONGC and OIL
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2007-08 2008-09 2009-10

Qil Gas Ol Gas Ol Gas
ONGC 18,727 11,564 17,485 8,526 17,028 7,868
OlL 3,130 1,508 3,412 1,821 3,586 2,174

(d) Several measures have been taken by ONGGC and CIL to boost production by adopting

cost-effective techniques, which include the following:

®

@

(it

(v

)

Q)
(it

(i)

Specialized drilling technigues like side tracking, high angle development wells and completion

with non-damaging fluid are being adopted to improve well productivity.
Improved liquidation strategy for sick/non-flowing wells.
Use of high volume lift pumps /.e. Electric Submersible Pumps (ESPs).

Engagement of an international professional consultant by ONGC in the area of reservoir

engineering and simulation far Lakwa T3-2, Lakhmani and Geleki fields.

Application of Enhanced Oil Recovery/Improved il Recovery techniques for increasing

recovery factor from existing fields.
Track production from rnew finds.

An integrated comprehensive renewal plan for up-gradation modernization of surface facilities

and pipeline network, etc.

COlL has initiated a time bound Non-Associated Gas Fields develapment plan in the North East

Region to mest the expected increase in demand.

(g) The details of expenditure incurred under Corparate Social Respansibility head which

includes financial support to various NGOS, sponsarship of Educational/Cultural/Sports events,

SC/ST welfare schemes, infrastructure development ete. by ONGGC and OIL State wise during the

last three years are given below:

ONGC (Rs.in Crares)
2007-08 2008-09 2002-10
Assam 16.9% 23.25 10.54
Tripura A0 Vi L
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OIL (Rs.in Crores)

2007-08 2008-09 2007-10
Assam 13.62 13.68 23.92
Arunachal Pradesh .01 0.03 0.20

Dividends from oil companies

245, SHRI K.N. BALAGOPAL: Will the Minister of PETROLEUM AND NATURAL GAS be

pleased to state:

(a) whether the Central Government has been receiving dividends from cil companies

during the last three financial years; and
(b) ifso, the details thereof, year-wise and compary -wise ?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI
JITIN PRASADAY: (&) and (1) Yes, Sir. The detalls of dividends recelved by Government from il

companies during the last three financial years are as follows:

(RsinCrore)

Sl.No. Name of PSUs 2007-08 2008-09 2009-10
1 ONGC 4915.80 8074.37 5074.37
2 1OCL 1246.50 526.95 718.56
3 OlL 420,00 630,00 664,96
4 BPCL 128.60 72.44 137.02
5 HPCL 207.69 51.92 20.86
e} GAIL 220.96 581.92 363.70
7 ElL 50.77 58.38 609,19
8 Balmer Lawrie Investment Limited 2.38 5.96 8.48
ToTAL 733170 7008.94 766916

Logses incurrad by public sector oil companies

246, SHRIP. BAJEEVE: Wil the Minister of PETROLEUM AND NATURAL GAS be pleased to

state:
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